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CORAM: Present SHRI B.S.V, PRAKASH KUMAR
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SHRI V. NALLASENAPATTIY
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OFTHE NATIONAL COMPANY LAW TRIBUNAL ON 19.04.2017
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SECTION OF THE COMPANIES ACT:
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Order
CP 249lI&BP/NCLTA,'B//MATV2O17

Company Petition is admitted.
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